BENCH-I
NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH"
KOLKATA
C.P NO.316/KB/2017

Present: Hon'ble Member (J) Shri Vijai Pratap Singh
Hon’'ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 12'" October 2017, 10.30 A.M

Name of the Company | Swastik Projects Pvt Ltd
-\Vs-
ROC, WB
Under Section 252(3)
Struck off
Sl. Name & Designation of Authorized Appearing on behalf of Signature with
No. Representative (IN CAPITAL date
LETTERS)
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ORDER

Ld. Counsels for the petitioner are present.

The petition has been filed under Section 252 Sub-Clause (3) of the
Companies Act, 2013 for restoration of the Company’s name which was
struck off. Petitioner has stated in the petition that the name is Chandan
Construction Private Limited and as per record of the Company
downloaded from the master data of RCC, this Company’s name has
been struck off. Petitioner is directed to serve a copS/ of the petition to the

ROC for submission of para-wise detailed reply.
Contd...P/2




It appears from the records that ROC has submitted a report wherein it is
stated that the Directors of the Company have decided to strike off the
name of the Company and submitted request with documents, including
net assets and liabilities’ statement signed by the Chartered Accountants
and keeping in view the report of the directors, the name of the Company -

has been struck off.

Before considering the petition, it is necessary to see the necessary
document. Therefore, para-wise detailed reply along with the relevant

documents which have been filed before the ROC are to be obtained.

Detailed para-wise reply may be submitted by ROC within 30 days from
today with a copy in advance to the opposite party. Petitioner is directed
to serve a copy of the order to the ROC within 10 days from today.

Certified copy of the order may be issued after compliance of the requisite

formalities.

List on 4" December, 2017.
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(Jinan K.R) (Vijai Pratap Singh)
Member (J) Member (J)




